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Common Order

A request for adjoumment is bcinS made bv the ld CouNel for the

resPondents, as the senior counscl is not available Ld Counsel for the

petitioner has no objection if the matter is taten up tomorrow, in view ot

the urgent interim Prayer made.

List the matter on 22.07.201 6 at I 0.30 a m as item no.l . sdt- ,
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